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AFFIDAVIT ON BEHALF OF THE 8™ RESPONDENT TO PLACE ON RECORD THE

I, Ramya Bharathram, aged about 49 years, representing the 8" Respondent, having office at
5t Floor, SPIC House, 88, Mount Road, Chennai 600 032, do hereby solemnly affirm and

sincerely state as follows:-

1. ] am the Managing Director and CFO of the 8™ Respondent (the “Answering
Respondent”) and as such well acquainted with the facts of the case and competent to

swear to the present Affidavit.

2 The present Affidavit is being filed to place on record the Status Report on
Environmental Audit of Thirumalai Chemicals Ltd, October, 2021 prepared by Prof. Ligy
Philip and her team, Environmental and Water Resource Engineering Division,
Department of Civil Engineering, Indian Institute of Techonology, Madras (“Adequacy

Report™).

3. Vide Report dated 11.02.2021, the Joint Committee constituted by this Hon’ble Tribunal
had inter alia directed the Respondent No.8 Unit to carry out adequacy test by an
independent govt academic/research institution like IIT Madras and to certify that the unit

has achieved 100% ZI.D capacity, after commissioning of upgraded ETP.

4, Accordingly, the upgraded ETP was commissioned on 15™ June 2021, pursuant to which

the Adequacy Report has been prepared and issued by Prof. Ligy Philip and her team.
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3. Vide Order dated 08.11.2021, this Hon’ble Tribunal had infer alia directed the i
Respondent Unit to submit the compliance report regarding the implementation of the
ZLD in their Unit. Accordingly, the Status Report on Environmental Audit of Thirumalai

Chemicals Ltd, October, 2021 is annexed herewith as Annexure “A”.

6. In the above circumstances and further to the Order dated 08.11.2021, it is humbly
submitted that this Hon’ble Tribunal consider and take on record the Report on
Environmental Audit of Thirumalai Chemicals Ltd. and pass appropriate orders including
setting aside the findings arrived at by the Joint Committee to the extent set out

hereinabove and thus render justice.

Dated at Chennai on this the 8th day of December, 2021.
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VERIFICATION 1 &%
I, Ramya Bharathram, wife of V. Bharathram, aged about 49 years and having office at 5™ Floor,

SPIC House, 88, Mount Road, Chennai 600 032, do affirm that I am the Authorised Signatory of
the Answering Respondent and hereby verify that the contents of this reply are true and based on

legal advice, and that | have not suppressed any material fact.

Date: 8th December, 2021

Place: Chennai =
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8" Respondent
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